GOVERNMENT OF INDIA
MINISTRY OF SOCIAL JUSTICE & EMPOWERMENT
DEPARTMENT OF EMPOWERMENT OF PERSONS WITH DISABILITIES

LOK SABHA

UNSTARRED QUESTION NO.2441
TO BE ANSWERED ON 10.12.2024

EQUIPMENTS TO DISABLED PERSONS
2441. Shri Daggumalla Prasada Rao:

WILL THE MINISTER OF SOCIAL JUSTICE AND EMPOWERMENT BE PLEASED
TO STATE:

(a) the total number of beneficiaries under the Assistance to Persons with Disabilities for
Purchase/Fitting of Aids /Appliances (ADIP Scheme) classified, State/UT-wise;

(b) the details of funds allocated during the last five years, State-wise including Andhra Pradesh:

(c) the total number of Aids equipments and appliances distributed amongst the divyangjan under
ADIP scheme in Andhra Pradesh during the said period, State-wise;

(d) the total number of children benefited under the ADIP SSA till date, State-wise; and

(e) the total number of implementing agency approved under the said scheme, State-wise and
district-wise especially of Andhra Pradesh?

ANSWER

MINISTER OF STATE FOR SOCIAL JUSTICE AND EMPOWERMENT
(SHRIB. L. VERMA)

(a) to (c) Total Number of beneficiaries covered, funds utilized and the total number of aids and
appliances distributed State-wise under the Assistance to Persons with Disabilities for
Purchase/Fitting of Aids /Appliances (ADIP Scheme) is at Annexure-I. Being a Central Sector
Scheme and hence there is no state-wise allocation of funds made under the same.

(d)  The total number of children benefited under the ADIP SSA (Samagra Shiksha Abhiyan)
during the last five years and till 05.12.2024 in the current year is at Annexure-II.

(e) State-wise/district-wise number of Implementing Agencies to whom funds were sanctioned
under the ADIP Scheme during last five years is at Annexure-II1.



Annexure-I

Annexure referred to in reply to part (a) to (c) of Lok Sabha Unstarred Question No.2441 to
be answered on 10.12.2024 regarding “Equipments to Disabled Persons"

State-wise details of beneficiaries covered/Number of appliances distributed and funds

utilized during the last five years under the ADIP Scheme.

State/UTs Name Number of beneficiaries | Number of Funds utilized
covered Appliances (Rs.in lakhs)
distributed
ANDAMAN AND NICOBAR 577 1035 28.98
ISLANDS

ANDHRA PRADESH 50746 121028 4993 .45
ARUNACHAL PRADESH 833 3480 52.33
ASSAM 51827 132507 3877.37
BIHAR 53401 99098 4885.39
CHANDIGARH 1142 2021 123.26
CHHATTISGARH 9578 28775 1060.83
DELHI 11292 16620 1012.46
GOA 2742 12399 208.99
GUJARAT 58684 96578 4539.31
HARYANA 27748 74403 3208.8
HIMACHAL PRADESH 7818 13385 547.53
JAMMU AND KASHMIR 22027 48559 1644.85
JHARKHAND 25685 46621 2020.18
KARNATAKA 33503 63594 2278.82
KERALA 19984 29561 1562.84
LADAKH 437 734 31.94
LAKSHADWEEP 15 28 1.37
MADHYA PRADESH 111534 238667 11788.91
MAHARASHTRA 144187 374164 24874.69
MANIPUR 2183 4988 195.03
MEGHALAYA 2734 2618 207.4
MIZORAM 365 929 16.32
NAGALAND 1340 2879 74.62
ODISHA 57062 91677 4437.79
PUDUCHERRY 1375 6283 101.02
PUNJAB 48578 116898 4885.31
RAJASTHAN 60043 95802 4825.08
SIKKIM 502 1701 30.42
TAMIL NADU 67519 165494 4862.83
TELANGANA 24578 28692 3681.03

DADRA AND NAGAR 813 1234 52.04

HAVELI
TRIPURA 7516 11686 499.15
UTTAR PRADESH 198193 341596 20536.51
UTTARAKHAND 22617 29315 753.89
WEST BENGAL 66174 122041 4510.25

Total : 1195352 2427090 118410.99




Annexure-I1

Annexure referred to in reply to part (d) of Lok Sabha Unstarred Question No.2441 to be
answered on 10.12.2024 regarding “Equipments to Disabled Persons"
The total number of children benefited under the ADIP SSA (Samagra Shiksha Abhiyan)
during the last five years and current year (as on 05.12.2024)

State/UTs Name Number of beneficiaries covered
ANDAMAN AND NICOBAR ISLANDS 250
ANDHRA PRADESH 15081
ASSAM 14677
BIHAR 4615
CHANDIGARH 482
DELHI 5097
GOA 139
GUJARAT 38672
HARYANA 12397
HIMACHAL PRADESH 6367
JAMMU AND KASHMIR 7744
JHARKHAND 23701
KARNATAKA 11880
LADAKH 23
MADHYA PRADESH 38225
MAHARASHTRA 26139
MEGHALAYA 1900
ODISHA 21383
PUDUCHERRY 44
PUNJAB 23479
RAJASTHAN 22691
TAMIL NADU 34721
TELANGANA 7952
THE DADRA AND NAGAR HAVELI 297
TRIPURA 1308
UTTAR PRADESH 100009
UTTARAKHAND 3507
WEST BENGAL 29206
Total 451986




Annexure-I11

Annexure referred to in reply to part (e) of Lok Sabha Unstarred Question No.2441 to be
answered on 10.12.2024 regarding “Equipments to Disabled Persons'

State-wise/districts number of Implementing Agencies to whom funds sanctioned under the ADIP
Scheme during the last five years

S.NO. State District Number of Implementing Agencies

1 Andhra East Godvari 1

Pradesh Vizianagaram 1

Kurnool 1

Nellore 1

2 Arunachal Itanagar 1

Pradesh Naharlagoon 1

3 Bihar Patna 2

Nalanda 1

4 Delhi New Delhi 2

5 Dadra & Nagar | Silvassa 1
Haveli

6 Gujarat Ahmedabad 3

Vadodara 2

Dahod 1

Patan 1

Surendranagar 1

Surat 1

Mahisagar 1

Gir Somanath 1

Banaskantha 1

7 Harayana Yamuna Nagar 1

8 Himachal Kullu 1

Pradesh Mandi 1

9 Karnataka Dharwad 1

Davangere 1

10 Kerala Thiruvananthapuram 1

Kozhikode 1

11 Madhya Balagahat 1

Pradesh Damoh 1

Dewas 1

Morena 1

Rewa 1

Neemuch 1

Jhabua 1

Mandsaur 1

Bhopal 1

12 Maharashtra | Amravati 1

Pune 1

Aurangabad 1

Dhule 1

Ahmednagar 1




Nagpur 1
Mumbai 1
13 Odisha Bhadrak 1
Cuttack 1
Balangir 1
Sundargarh 1
14 Punjab Sangrur 1
Ludhiana 2
Bathinda 1
Faridkot 1
15 Rajasthan Jaipur 4
Udaipur 1
Alwar 1
Tonk 1
Jodhpur 2
Karauli 1
16 Sikkim Gangtok 2
17 Tripura North Tripura 1
agartala 1
18 Uttarakhand | Tehri Garhwal 1
Dehradun 1
19 West Bengal | Kolkata 2
Uttar Dinajpur 1
20 Jammu & Ganderbal 1
Kashmir Srinagar 1

Jammu
21 Mizoram Lunglei 1
22 Telangana Secunderabad 1
23 Tamil Nadu | Chennai 1
Madurai 1
24 Assam Guwabhati 1
25 Chhattisgharh | Rajnandgaon 1
26 Uttar Pradesh | Kanpur 1
Gorakhpur 1
Lucknow 1
27 Jharkhand Ranchi 1
28 Manipur Imphal 1
29 Andaman& | Port Blair 1

Nicobar
Islands

30 Meghalaya Shillong 1

okeoskeoskock




